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SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (Civil) No(s).26341-26342/2011
(From the judgenent and order dated 06/09/2011 in W,PC No.3204/2009, WPC
No. 4229/ 2009 of the H GH COURT OF CHHATTI SGARH AT BI LASPUR)

VI KAS PRATAP SI NGH & ORS. Petitioner(s)
VERSUS
STATE OF CHHATI SGARH & ORS. Respondent ( s)

(Wth prayer for interimrelief )

WTH SLP(C) NO 26349 of 2011
(Wth appln.(s) for inpleadnent as party respondent and prayer for interim
relief and office report)

SLP(C) NO. 27694 of 2011
(Wth appln.(s) for pernission to file rejoinder affidavit and with prayer
for interimrelief and office report)

CONMT. PET. (C) NO. 433 of 2011
(Wth prayer for interimrelief and office report)

SLP(C) NO. 7463 of 2012

(Wth appln.(s) for ac/delay in filing SLP and exenption from filing OT.
and c/delay in refiling SLP and with prayer for interim relief and office
report)

Date: 08/05/2013 These Petitions were called on for hearing today.

CORAM :
HON BLE MR JUSTICE H. L. DATTU
HON BLE MR JUSTI CE JAGDI SH SI NGH KHEHAR

For Petitioner(s) M. Kunal Verna, Adv.

. P. P. Rao, Sr. Adv.

. Basava Prabu Patil, Sr.Adv.
Ms. Praveena Gautam Adv.

. Pusshp Gupta, Adv.

. Fakhruddi n, Sr. Adv.

. Raj Kishor Choudhary, Adv.

. Anshul Chandra, Adv.

.Jaswant Mann, Adv.

. Sadaf, Adv.

For M. T. Mahipal, Adv.
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For Respondent (s) M. Atul Jha, Adv.
. Sandeep Jha, Adv.
For M. Dharnendra Kumar Sinha, Adv.

=

M. C D. Singh , Adv
M . Sanj eeb Pani grahi, Adv.

M. L. Ni dhi ram Sharnma, Adv.
For M. Siddharth Choudhary, Adv.

UPON hearing counsel the Court made the follow ng
ORDER

At the request of |earned counsel for the State, call the nmatters on



10. 05. 2013.

(G V. Ranana) (Vi nod Kul vi)
Court Master Asstt. Regi strar



